SLP(C)... 7511 OF 2002
| TEM No. 25 Court No. 4 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gvil)... CC 7511/2002

(From the judgenent and order dated 17/04/2002 in WP 527/02
of The H GH COURT OF M P AT | NDORE)

MADAN KUMAR SONI Petitioner (s)
VERSUS

M D. | NDORE CLOTH MARKET CO- OP. BANK &ORS Respondent (s)

( Wth I.A 1 for c/delay in filing SLP )

Date : 30/09/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTI CE P. VENKATARAMA REDDI

For Petitioner (s)
M. Chander Shekhar Ashri, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
.......... e e Y
SP2
Del ay condoned.
The special |eave petition is di sm ssed.
. SP1

Charanjit [ Om Prakash ]
Court Master



